Slu; Clearance and Slum Improve-
ment

115. SHRI A. BALA PAJANOR:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the present policy of Govern-
ment with regard to Slum Clearance
and Slum Improvement;

(b) the magnitude of the problem;
and

(c) details of time bound plans, if
any, for arresting the growth and
proliferation of slums?

. THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Slum Clearance/
Improvement Shceme was introduced
in May, 1956 and the Scheme was
transferred to the State sector with
effect from 1st April, 1969. The basic
principles on which the Scheme is
baseq are:—

(i) there should be the minimum
dislocation of slum dwellers
and efforts should be made to
rehouse them as far as possible
at the existing sites of the slum
and/or sites nearby, in order
to ensure that they are not up-
rooted from their fields of em-
ployment,

(ii) in order to keep dean rents
within the paying capacity of
slum dwellers, the emphasis
should be laid more on provi-
sion of the minimum standards
of environmental hygiene and
essential services rather than on
construction of any elaborate
structures.

(b) No precise estimate of the slum
population in the country is available.
However, a Working Group of the
Planning Coinmission appointeq in
1972 had, on an assessment of slum
growth in certain cities with a popula-
tion of 5 lakhs and above, estimated
that about 20 to 25 per cent of the
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populatio_n in cities may be living in
slums.

(c) As the Scheme js in the State
sector, the responsibility for formu-
lating ang implementing projects
under the scheme is that of the State
Governments,

Intensive wse of fertiliser

116. SHRI A. BALA PAJANOR:
SHRI G. Y. KRISHNAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether quantifiable yardsticks
have been evolved for proper use of
fertilisers, both organic and inorganic
for achievement of optimum growth of
foodgrains production;

(b) if so, the extent to which the
techniques have been propagated for
application on a large scale; and

(c) whether Government propose
to formulate and implement a national
integration "’ policy for intensive use
of fertilisers, both organic and
inorganic, so as to conserve scarce
resourceg and deploy them effectively?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR] PARKASH
SINGH BADAL): (a) Yes, Sir, quan-
tifiable yardsticks in the form of guide-
lines have been evolved for the proper
use of fertilisers for the achievement
of optimum growth of foodgrain
production.

(b) Guidelines in this regard have
been issued to the State Governments
from time to time for adoption.

(¢) Government of India has already
formulated a National Policy for the
intensive use of fertilisers and organic
manures. An intensive fertiliser pro-
motion campaign has been launched
in selected districts in the country
with high potential but low fertiliser
consumption. To conserve and promote
the use of organic manures, a sizeable



167 Written Answers

programme has been launcked which
involves setting up of mechanical com-
post plants, gobar gas plants, and in-
tensification of green manuring.

Cansiderations in fixing price of
wheat

117. SHRI R. K. MHALGI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state the
considerations in fixing the price of
wheat this year at Rs. 110 per quintal?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): The price of wheat
during 1977-78 has been fixed at
Rs.-110/- per quintal for fair average
quality as a price support measure on
the basis of the recommendation made
by the Agricultural Prices Commission
and after-consultation with the Chief
Ministers of States. This-price of Rs.
110/- per quintal has been fixed tak-
ing into consideration inter-alia the
available data on cost of production,
the changes effected in prices of inputs,
the production prospects the likely
trend in prices and the overall econo-
mic situation in the country. Zonal
restrictions on movement of ° wheat
have also been removed and this is
expected to enable the producer to get
even a higher price for his produce.
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